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RAJYA SABHA

Monday, the 27th July. 1998/5 Shravaim
1920 (Saka)

The House met at eleven of the clock, Mr.
eman in the Chair.

RE CHAIRMAN: Question No. 561.

RINILOTPAL BASU: Sir, I have given je
for suspension of Question Hour on ross
violation of the citizenship rights of iian
citizens under the plea that they are
adeshi infiltrators. This is a gross in
committed by the Mumbai police.

CHAIRMAN: Let me tell you. Please our
seat. I am standing on my legs. Intrruptions)
Please sit down.
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'‘Both of you had met me in the Chamber I had
agreed to give a Call-Attention the iy after
tomorrow on this issue. The Question ' 10ur
cannot be suspended. It is the Members' ight.
So, the day after tomorrow we will have Call-
Attention on this issue. This is what had ; sen
decided.

SHRI NILOTPAL BASU: I agree with
what you have said, but the problem is that the
j-eople are being driven out of Mumbai as m
atle. (Interruptions).

MR. CHAIRMAN: Question No. 561.

sft wumfy: oMy 98 STeuM. Rem AR
AEE:  dERlE B fEem @t
9. (@A) FUERY AEET, I NI
el £ BN QW H.(FWAH) SR
oG H 1o drel & .. (araem)

i} AiEwE el TR o AIfRY § AR @l
.(FAIF) BIR SR & qaad 9 feel off
STE ST ] ... (SHIHTT)

———}{ O‘ d‘ble d‘ rﬁP:J.«w ‘;ﬁ}
o5 e & gy 2 jley - cdslne”
el e Sals 8o ot 8

t[ ] Transliteration in Arabic Script
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SHRI MD. SALIM: They are sending them
like cattle. (Interruptions)

MR. CHAIRMAN: Nothing will go on
record.

SHRIMD. SALIM:*
PROF. VIJAY KUMAR MALHOTRA:*

ORAL ANSWERS TO QUESTIONS
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SHR1 GOVINDRAM MIRI: Mr. Chairman,
Sir, may I know from the hon. Minister the criteria
to declare any region as a tribal area? 1 would
like to know from the hon. Minister whether the
Kutch region in Gujarat fulfils that criteria.

SHRIMATI MANEKA GANDHI: Mr.
Chairman, Sir, in an area if the total population
of tribals is more than 50 per cent, then, that
area will be declared as an integrated tribal
development project area. Kutch has only 6.94
per cent as the tribal component.

SHRI GOVINDRAM MIRI: Mr. Chairman,
Sir, according to my knowledge in the last fifty
years, Kutch district had experienced Thirty
two serious famines. As we all know, recently,
this area was affected by a devastating cyclone.
Considering the deplorable conditions of the
inhabitants of that area, I would like to know
what steps are being taken by the Government
to restore normalcy. I would like to know from
the hon. Minister whether the Government will
come out with any economic package for that
area as has been done in the case of the North-
Eastern Region.

*Not recorded.
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SHRIMATI MANEKA GANDHI; Mr.
Chairman, Sir, tlie hon. Member's question
does not pertain to the main question. It is a
straight question. Regarding offering of
package, it is for the State Government to ask
us for package.
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SHRIMATI MANEKA GANDHI: Mr.
Chairman, Sir, this report has not come before
this Ministry at ail. It has come to the Planning
Commission. It concerns the Planning
Commission. Regarding poverty level of Kutch
area, it is quite true that it is a backward area
and an extraordinary poor area. We will be
happy to help the Gujarat Government for
development of Kutch region, in any way, the
Member suggests. If he and other Members
from Kutch can come and meet me either
separately or meet us and tell us how we can
help them, we will be happy to do that.

DR. L.M. SINGHVI: Mr Chairman, Sir,
there is a general feeling that there is a great

underdevelopment in the Kutch region as
nothing much has been done. I would like to
know what is being done generally for the
Kutch region, more particularly for the tribal
people in the Kutch region of Gujarat.

SHRIMATI MANEKA GANDHI: Mr.
Chairman, Sir, there is nothing in particular
being done for the Kutch region. There are
schemes available for the NGOs. Now, if NGO
wants to take up rehabilitation of a particular
tribe, we will help them. In the beginning, it
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did not fall under this scheme. But now. we
have included it as a part of our package. Any
NGO is welcome. If the State Government
applies for schools, for voluntary centres, for
rehabilitation, for training, for hostels, for
giving our grants, we have all the mechanism.
It really depends on the ability of the
Government to ask for them.
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SMT MANEKA GANDHI: There is no
proposal to declare any area backward, more
than the ones that have been declared already.
However, I fail to see how just declaring an
area backward will immediately make a gallop
forward in development. If Kutch is backward-
of course, it is—it needs slightly more
infrastructure, it needs water firstly. If we can
help it in any form, and if it comes under the
mandate of this Ministry, we \y6uld be happy
to provide you funds and schemes which you
can implement.

MR. CHAIRMAN: Next
Question No, 562.

Question.

CIL as a Unitary Organisation

*562. SHRI JIBON ROY: Will the Minister
of COAL be'pleased to state:

(a) whether five trade unions in coal
industry have demanded that Coal India
Limited should be formed as a iinitary
organisation on the pattern of SAIL;

(b) if so, whether Government have
considered the. proposal; and

(c) what is the decision of Government in
the matter?



